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"'416. PR f. ARAI Cli!\NI 
P RASHAR; Will the Mini ter f JR I 
G TJ 0 be plea ed to tate : 

( ) whether the Central Go ernmenl 
C ntra! Water Commission ha e r ceivctl 
. comprehcn ive heme for SWA han-
neli 'ation in Una District from Rim a hal 
Prad h Government for clearance and 
e e ution with the financial a i. tance fr 111 

W rId Bank or any other Internution :11 
U 'led ation" Agency; 

(h) if 0, the broad outlitles of the 
"cherne. including the date on which it 
wa... fir:t r ceived by the Central Govern-
ment .. ' 'entral Water Commission and th~ 

f \I w-up action on the cherne; and 

(c) the likely date by which the ch 
me would be cleared and the work em 
execution commence? 

THE MINI T ~ R 0 STATE IN THE 
MINI TRY IRRTGAT[ON (HRI 
RAM NIWAS MIRDHA): (a) to (c). 
Hima bal Pr desh 0 ernmcnt had nt a 
proje t profile in January 1978 compri iI'g 
of channe)j ation of about 80 km. of 
Swan, reclaim ing of 1 000 ha. and in lal-
lation of 400 tub wells for irrigating about 
1 0 0 ha. along the wan and the Bea in 
Himacnal Prade~h and co ting R . 42 
Cl'ore reque 'ting for World Bank a i -
tance to th che rne. 

the Scheme of channeli aHon o f 
w n wa in th form of an outline pro-

po aI, the tat Government were advi d 
t. '«nd a d tailed project for execution 

Written .Ans~er 

nnd clearance of ntral Water mmi -
·jon. TIl tate GoverI11DJ nt ha informed 

on 19th February, 19 3 th t the project 
i being m dified to include other deve-
tOl'm ntal activitie in the area. her • 
fOft!, th likely dat by whi h i ' could be 

deared hy entral Government and com .. 

menl,;ed hy ' tale Government C Mot be 

indi ·atcd . 

Settin~ lip of nationalisl'd land bard 
and land con ervation and develop-

ment 'Commission 

*417 . HR[ KRISHNA KUMAR 
GOYAL: 

HRI HIT A BASU: 

W ill the Mini tel' of AGRICULTURE 
e pie 't · d t ' taU:: 

(a) whether overnment propoSe to set 
up a National Land Bo rd and a Land 

on ~rvation and Development Commis-
,ion: 

(h) if , 0, the compo. ilion of board 
and iii function; and 

(c) b, what time the Commission is 
likely to . ubmit the repon? 

TH - MIN J 'T R OF T A E 1 
MINI RY 0 AGRI ULTUR 
YOGENDR MAKWA A): (a) and 
(b) Ye , Sir. A copy of the Resolutio 
j sued on 26 .2. 1983 is laid on the Table 
of the HOli e. 

[Placed il1 Library. See No. LT-6237! 
83J. 

(c) The ommi ion j meant for p~o­
viding continuou Iy, professional. advlce 
to the Government regarding policy plan,;. 
ning, coordination and monitoring. of • ~n 
issues concerning the health and sClentific 
management of the country's land reso-
urce : The Commission will, theref~re. 
submit its recommendation from time to 

time. " I' 




